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BUSINESS ADVISORY COMMIT TEE 

Fi.f'ty-second Report 

The Bus:iness Advisory Committee held a sitt:ing on 

Tuesday, the 2nd August, 1960, 

2. The Committee recommend the allocation of t :ime to 

the follow:ing items of legislative and other bus:inr:ss as 

shown against each item:-

( 1) 

(2) 

(3) 

( 4-) 

(5) 

(6) 

( 7) 

(8) 

The Taxation Laws (Am9ndment) 
Bill 1 1 960. (Consideration and 
Passing) 

The Rubber (Amendment) Bill, 1960 
(Consideration and pass:ing) 

The Motor Transport Workers Bill, 
1960 0"i§ference to Joint eornmittee 
of the Houses) 

The Religious Trusts Bill 1960 
(Reference to Joint Cammi ttee of 
the Houses) 

!Jbtion to be moved by Dr. K.L. 
Shrimali re: Report of the 
University Grants Commission for 
the period April, 1958 - March, 
1959, laid on the Table on the 
24-th February, 1960. · 

!Jbtion to be rnoved by Shri B.N. 
Datar re: Ninth Report of the 
Union Public Service Commission, 
laid on the Table on the 17th 
December, 1959. 

Motion to be moved by Shri 
Gulzarilal Nanda re: Third Five 
Year Plan - A Draft Outline 
laid on the Table on the 1st 
Augus t , 1 960 • 

Report of the Commissioner for 
Scheduled Castes and Scheduled 
Tribes for the year 1958-59, laid 
on the Table on the 22nd December, 
1959. 

4- hours 

1 hour 

3 hours 

4- hours 

::: hours 
" 

3 hours 

18 hours 

6 hours 

3. The Conrnittee recommend that on the day the Report 

of the Commissioner for ScheduledCastes and Scheduled 

Tribes is discussed, the House may sit till 6 p,M. 
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